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et ‘ 116.8.2004 ! Heard Mr. P«K. Deka, learned

! counsel for the applicant and also MY.

¥

%Ao Deb ROY. leax:‘ned Sre. CaGa8aCos for the -
sreSpondents.

PPy L 4l

The O.A. is regarding the selectior

Yto the post of Extra Departmental Branch
post Master in Malmura Branch Office.

(’
£

rThe applicant submitted representation
to the Superintendent of post gffices.

Darrang pivision, Tezpur[;o re-axamine
Ethe certificate and to appoint the fit
fandldate for the post of BPM in Malmu=
ira Branch post Office which is yet to
@e disposed of by the respondents. _
'gpcgggingly. the respondents are directe-
ed/dlspose of the representation dated
*1 6.2004 submitted by the applicant,
iwithin two months from the date of
ﬁreceipt of this order. Till the comple<
;tion of the aforesaid exercise, if any
Jappcintment letter is issued k= Khm
ﬁhe operation of the same shall be

Xept in abeyance.,
% The O.A. 18 accordingly aiSposed
%o . No order as to coOsts.
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BEFORE THE CENTRALhéaNINISTRATIVE TRIBUNAL GUWAHAT I

IS S

BENCH.

,g;.

(An application under Section 19 of the Centrol
Administrative Tribunal Act,1985)

0.A. No.‘?iS/O‘l

Sri Pradip Kr.Boro

eee Potitioner

The Union of India & anr.

¢ LYNOPYS - ++s Recpondents.

Sl.No. Particulars _ Page No.

.1. Copy-of the Admit Cerd showing =~ 3

‘the date of birth ag Annexure=1.

2. Copy of the Identity Cord of = 4
the Mangaldai £mp loyment
gxchange as Annexure=2

3. Copy of the birth dated - -4
10.9.03 as Annexure=3

. 4. Copies of Mark sheet,Coste - 8

certificate,record of rights
income certificate and
charocter certificate as
Annexures= 4,5,6 3 ¢ and 8(v)

5. Copy of the letter dated - 8
14.10.03 ac Annexure &

6. Copy of the letter dated - 9 ~

31.12.03 of the Circle OFficer
Khairabari Revenue Circle
‘as Annexure-10.

7. Copy of the Markshaeet of the = 9
Regpondent No.4 as Annexure=11.

8. Copy of the representation - 10
dated 1.6.04 as Annexure=12

Filed by ¢

VK wKs/

Advocate
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Adniristrative Tribunal Aet, 1985 )

0.4, No, 172% /04

Sri pradip Kr,Bere

- V5 -

Petiticner

The Unionr of Irdia & anr,

.+« Respondents,

LINDEX
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O.A.Petitien
Verificatior

Anrexure - 1
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL ,GUWAHATI X
B EUNCH, 23\\
A . . S
(Ar: applicatior: urder Sectior 19 of the Certral b
| Q
Adriristrative Tribunal Act, 1985),
8
)

0.4, Ng; ) ?6 /04

Sri Pradip Kr,Bere
8/0.8ri Mati Ram Bore
Residert of village Malnmura
P.S,Targla, P,0, Malmura

District Darrang,Assan,

PETITIONER

o0

-A N D-

1,The Urior cf Irdia
Represerited by the Secretary
Departmernt of Postal Services
arder the Mirnistry of Communiecatlion,

2. The Post Master Gereral
Assan Cirele Panbazar,

Guwahati- 781001,

3. The Superinterdert of Post Offices
Darrang Division,

Tezpur - 784001,

Conitd, ..

v’

-



4, Srl Baldya Nath Kachari
§/c.Late Bhegliram Bore
Residert of village Malmura
P.8,Targla P,0, HMalnmura

District Darrarg, Assan,

ees RESPONDENTS,
PARTICULARS OF THE_APPLICATION

1, PAR'ICULARS OF THE OFDER AGAINST WHICH THIS
APPLICATION IS _MADE

This applicatior is made agalnst the
actior of the respordents mere specifically the
respordert No,3 ir kot considering the representaticn
¢f the applicant dated 1,6,04 prayinrg thereby to
re-ecxanine the educaticral certificate arnd cther
relevant dscumernts for appeintment of the fit
cardidate to the post of Extra Departmertal Branch
Post Master (BPM) to Malmura Brareh Officer (BO)
amorgst the candidataes these whe applied to the
said post ir resporsc to the letter Ne, Ho-88/Ch-I
dated 10,9.03 issued by the resperdert Ne.3, Further
threcugh the said represertation the applicant,

2, LIMITATION s

- The applicart declares that the instart
applicatior has beer filed within the limitaticn

Conitd...

g Pradip Kbiymay (Hen0
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pericd prescribed urder Sectior 21 of the Admiristrative
Tribural Act, 1985,

]
[/V)
| ]
&) Procsp Kton ong

3. JURLSDICTION :
The applicant further declares that the
subject matter of the ease iz within the jurisdictiorn

of the Heon'ble Administrative Tribunal,

4, FRCTS_OF THE CASE :

4], That the petiticrer is ar Indian citizen
havirg his permarent residerce at village Malmura ir

the districet of Darrarg,

4,2, That the petiticrer whe was borr on
31,12,78 passed his H,S.L,C, examiraticn in the year
1996 urder the Beard of Scecrdary Educatior ,Assanm,
The petitiorer was placed ir 3rd Divisior ard he
secured ir total 343 marks cut of Grard Total of

900 nmarks,
Copy of the Admit card showirg the date
of birth i3 annexed as ANNEXURE-1,

4,3, That the petiticrer having passed his

H,§,L,C,Exaniration registered his rame ir the
Mar:galdei Empleyment Excharnge ir the 8chedule Tribe
categery urder Regik, Ne, 686/2002.

Cortd,..
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Copy of the Identity Card cf the Mangaldol

Prodip Kurudt@osce

&

Enpleoymert Exchange 15 arnrexed as ANNEXURE-2, ()

4,4, That the resporiert Nc,1 is the Unior of
Irdia represerted by its Seeretary, Deptt, of Postal
Servlices, the respordernt Nc.2 is the Post Master
Ger.eral, Assam Circle, the repperdert No,3 is the
Superirterdert of Post 0ffices Darrang Division having
the healquarter situated at Tezpar,

4,85, That the respcndontVNo.3 vide his letter
No, H2-88/Ch-I dated 10.9,03 requested the petitiorer
to submit his applicaticr complete ir all respocts
te reach the effice of the resperdert Ne,3 cor or
before 30,9,03 for appointmert te the post cf Extra
Departrerteal Brarch post Master (B,P.M) Malmura
Brarch 0ffice(BO).

Copy of the letter dated 10,9,08 is
arr.exed as ANNEXURE-3,

6, That the eligibility corditicns for
appointpmert of the persern to the sald post of BPYM ,

Malnura BO are as fellows

“_4 Eligibility Cerditicns | |
1) AGE : abeove 18 years and below 62 years of age as
or: the last date for receipt of applicaticrs,

Cor:td,..
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11) MINIMUM EDUCATIONAL QUALIFICATION HSLC/X standara

No weightage is giver for higher qualificatic
However this dces ret bar the eardidates with higher

qualificaticr frem applyirg the pest,

1ii) RESIDENCE

Cardidates telerging te places cther than
Post Offiec village car alsc apply for the post ard
such cardidates should shift the residerce tc P.0,
village ir the cvent of his/her selecticr, The
selected cardidate shculd produce a preef te that
effect withir the date prescribed by the wurdersigred
after gelecticr,

iv) ACCOMMODATION :

The cardidate sclected should provide

free accennolatiorn te house the pest offiece,

v) INCOME AND PROPERIY

a) The cardidate shculd have ar irdeperdent
source cf irceme for his/her livelihood, Indcne
certificate in cardidatet's OWr: rame (ircluding clearly
the scurce of income) issued by Reverue/competent
autherity sheuld bhe fnrnishgd ir enclcsgd_prcfcrma.

Ircene irn the rame cf guardian/other will reot nmake

Cenita,..

Prodap Kunmar ono
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111,

1v,

¥)

4,6,

7

-7 -

Schecel Leaving Certificate or Certificate
regardirg date of birth,

e q>;roci%p k&ﬂvuﬁK¢5®w6

Marksheet eof H,S,1,C,(ard higher qualificaticn
if ary)

Caste Certificate issued by the D.C, /competent
autherity in the erclesed proforua (in case

of cardidates belorgirg te 8,C, ST /0BC)

Reccrd of rights ef property(if preperty is ir
the rame of the cardidate crly. If ric such
property exists, this ercleosure is rnot insisted
uper:). ,

Ircene certificate in the rame of cardidate
i1s3ned by Revenue/ccmpetent aunthority ir the
erclesed preforma,

Twe character certificates issned by premirent

perser: of the loeality,

SELECTION PROCESS :

Selcetior will be male or merit amcng

the cardidates whe fulfil all the preseribed eligibility

eerditiors,.. "

4.7,

That the potiticrer appliedfor the said

pest of BPM as per the terms and corditiens stipulated

ir. the letter callgrg for applicaticr dated 10,9.03,

The petitiorer submitted certificate regarding date

Contd,..



the cardidates eligitlo fer the post. Orly such
cardidates whe fulfil this cerditicr ard all cther

o
Gy Pf@cﬂff Kumar Tord

eligibility cenditigns will be eligible to apply
for the post,

b) Preferer.ce will be giver te these
cardidates whe drive ircome from the larded preperty/
inmevable assets ir their namé, A copy of the reccrd
of rights of proporty issned ir respeet of property
ir the name of cardidate cnly should be erclesed,
Jeint preperty or heriditary property rnot transferred
in the rame of the cardidate, will ret be ccrsidered
as preperty in the rame of the candidate, The larded
propert y/immeovable assets purchased/transferred in
the rame of the carndidate subsequent te the sabmission
cf applicaticr but befere the last date or receipt

of applicaticrns, will ke considered ornly if the ccpy
of reccrd of rights as mertiored above, ard irecme
certificate issued by ccmpetert autherity irdicating
the irecme frem such property, are submitted to

reach the undersign or or befere the last date fixed

for receipt of applicaticns,

4,5, ©  :DOCUMENTS TO BE ENCLOSED :

Ceopies of the following certificates/
dccuoperits should be ernelesed te the applicaticr
irvariably., If any of these erclcsures listed below
do not accempany the appliecaticr, the applicaticr

i3 1iable to ke rejected cut right,

Certd,..
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of birth, Mark Sheet of H,S,L.C, caste certificate
issued by the D,C, reccrd of rights of preperty ircome
certificate issued by the Reverue autherity ard twe
character ecertificates, The respordert Ne, 4 alse

applied for appeirtmert ir the said post of BPY,

Copies of Mark Sheet caste certificate
recerd of rights,ircome certificate ard
character certificate arc arrexed as
ANNEXURES- 4, 5, 6, 7, 8(a) and 8(b)

respectively,

4, 8, That as per the terms stated in the letter
callirg for appcirtmert dated 10,9.08 the eleosed
covars centairing applicaticrs were cpered by the
resperdert Ne,3, Thercafter the resperdent Ne.3 vide
letter Ne, Hg/38/Ch-I dated 14,10,03 roquested the
Circle Officer, Khairabari Revenue Circle tc cenfirnm
if the lard shown by the potiticrer ard the respordent

Nc,4 are actually held ir their cwn rames,

Copy cf the letter dated 14,10,03 is
arrexed as ANNEXURE-Q,

4,9, That ir resperse to the quary of the
resperdert N¢.3, the Clrcle Officer, Khairabari
Reverue Circle vide his repert dated 31,12,03 irforeed
that the peotiticrer has bcer cccupyirg in his own

Certd,..
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rane a plet cf lard measuring 1Bighe 4 Kathas 6
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Lechas ccvered by Dag Nc, 11 of K,P.Patta Ne., 80

LY

of village Malmura, Mauza Majikuchi, Or. the cther §%
hard the Circle Officer infermed that the resperdert
Ne.4 has beer pessessing a plot of larnd measurirg

3 Bighas 4 Kathas 18 Lechas ccvered by Dag Ne, 671
of K,P.Patta Ne, 194 of village Malmura, Mauza
Majikuchi alergwith his twe brethers jeintly,

Copy of letter dated 31,112,038 of the
Circle 0fficer, Khairabari Reverue Circle
15 arrcxed as ANNEXURE-10,

4,10, That after cperirg of the clesed eovers
the petiticrer feourd that se far H,S.1.C.Examiraticr
marksheets were corcerred he had an alvantege upon
the resperdert Ne.4 irasnmuch as cut of grard total
ef 900 marks the petitiorer secred 343 ard the
respordert Ne,4 Scored 297 marks, Cernsidering the
sald advantage beth ir respeet of the lard holdirg
ard marks cbtaired ir the H,S,I.C.Exaniraticn, the
petiticrer was uper the berefide cxpectaticr that

he weuld be selected for appeirntmert,

Copy cof the mark shcet ef the respordert

Nc.4 15 arrexed ag ANNEXURE-11,

Contd,..
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4,11, That siree the merith of December, 2003 Cﬁf
nuch time had elapsed but there was re commurnieatiocr -
with the petitiorer frem the respordert Ne.3, Te g%
clear up his nirds the petitiecrer or the last part
of May 2004 visited the coffice of the resperdert
Ne,3 ard cane to krnew that there was a meve on the
part of the resperdernt No,3 to appeirt the respordent
Nc,4 te the post of BPM, Malmura BO, Fer the said
purpese letter calling for medical report from the
resperidert Ne,4 was alread'y issued, The petiticrer
could rot make cut for what gmalifiecaticrs the
resperdert Ne,4 was selected, Sc¢ the petitiorer
aler:gwith ore Fuleswar Basumatory (a cardidate)
requested through their represertation dated 1.6,04
te halt the said selectior precess ard re-exaniration
of the dceumerts submitted by cach of the cardidates

afresh ard appeirt the cligitle cardidate accerdingly.

Cepy of the represertatier dated 1,6,04
is arrcxed as ANNEXURE-12,

5, GROUNDS FOR RELIEF WITH LEGAL PROVISION :

5.1, That the petiticrer begs te state that

as apparert frenm the letter dated 10,9.03 the selection
fer the said pest weuld be made or merit amerg the
cardidates who fu1f1114a11 the preseribed cligibility

cerditiors, Further it is apparert that preference

Cortd,..
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weuld be givern to thosc candidates who derive ircome ~
fren the larded preperty/immovable assets in their %g
rapme, It is also apparent that joirnt preperty cr %
hereditary property nct transferred in the nare of e
the cardidate would ret be ccnsidered as preperty
ir. the rame of the cardidate, The. respordent Ne, 4 3%
has failed to comply with the said eriterla ret to
speak of the marks he obtaired in the H,S,L.C, cxamiratiorn
which is much belew ther the petitiorer, Se there
deces net arise any reascrns cor the part of the
resperiert No.3 ir leaving the petiticrer ard select

the respordert Ne,4 except fer seme extrarecus

cersideraticors,

5.2, That the petitiorer begs te state that

as published ir the letter dated 10,9.03 issuance

of letter callirng for medical exaniraticr frem any
cardidates is a pre-appoirtmert fermalities, The
petitiorer has the apprehersicr that the respoerdent
Ne,3 ik clear viclation tc the cerditions stipulated
ir. the letter dated 10,9.03 is all set tc appoint

the petiticrer, Sc the petiticrer has teer constraired
te file this petitior for callirg the records
pertairing te the selectior of cardidate for the

post of BPM, Malnura BO ard after verificatior of the
selectier process alcpted by the resporderts issue

a directicr te appeirt the eligitle cardidate, In

the meartine if the appeirtment letter to the

Contd,..
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respordert Nc,4 is5 issued the petiticrer through
this petitior prays befere this Her'tle Tritural te

g
<
S
3
<
=)
&

&

direct the respeorderts ret te give effeet te the same, W

5.3, That the petitiorer has come to know fronm
a credible source that the resperdert Ne,3 is

tryirg his level best tc appoint the resperdent Ne, 4.
If the same is allowed to stard the act of the
respordert Ne,3 would defiritely diseriminate the
petiticrer irasmuch as Art,16 of the Censtitutlcr
guarartees that the citizer has the right tc make

ar. applicatior for a post urder the Govt,ard also

the right toc be cersidered or merit for the post,

5.4, That the petiticrer begs te state that
the selecticn of the resperdert Ne,4 has beer made
witheut preper verificatior of the documerts submitted
by the petiticrer ard cther candidates ard the

ertire sclecticr precess was motivated ard irnflucrced

by oxtrarecus cersideraticr ard the same is arbitrary

ard liable tc be set aside,

6, DETAILS OF REMEDIES EXHAUSTED

6.1, That the petiticror has beern rurrirg

from the pillar tc post te stall the selectior process
fer deirng justice te his claim, But the resperdents
are hell bert to appeirt the respordert Ne,4.Firdirg

Centdo L)



r.c other alterrative forum the pctiticrer has preferred

this applicatior ard the reliefs scught hereir are

Just ard preper,

7. MATTERS NOT PREVIOUSIY FILED OR PENDING IN ANY
OTHER COURT

The petitiorer further declares that he
has not filed previcusly ary applicaticr, writ
petiticr cr suit regardirg the gricvarces ir respect
cf which this applicatiocr is nade befcre any cther
court cr ary other Berch of the tribural cr any
cther autherity ror any such applicaticrn, writ

petitior or gsuit is perding befcore ary cf them,
8, RELIEF SOUGHT FOR :

Urder the facts ard circumstances stated

ateve the petitiorer mest respectfully prays that

the irstart applicaticr be aimitted, recerds pertairing

¢ the selectier precess for appeintmert of cardidates

fer the pest of Extra Departmertal Brarch pest
Master (BPM), Malmura Brarch Office as per letter
Ne, Ho/88/Ch-I dated 10,9.03 issued by Respordert
Nc,3 be called feor ard after hearing the parties cn
the cause or causes that may be showr ard cor perusal
cf reccecrds the fclleowing reliefs be grarted tec the

petiticrer -

Conitd,..
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8,1, Te direet the resperdent Ne,3 te cancel (U
the appeintment of the resperdent Nc,4 te the pest NG
g

of Branch Post Master (BPM) Malmura BO ard appeirt
the rightful cardidate ir the sald post,

8.2, Cost of the petiticn,

8,3, ~ Any other relief/reliefs to which the

petiticrer is fourd te be ertitled undcr the law,
9, INTERIM OFDER PRAYED FOR :

Ir. the meartime Your Lerdship would be
pleased te stay the precess of appeintment to the
post ¢f Branch Pcst Master, Malmura B,0, ard/cr
ir. the event if the appeirtmernt letter 1is issued to
the resperdent No,4 the cporaticr of the same be

plcased te stay,
10,

11, PARTICULARS OF TEE I,P,0.

1, I,pP.0, NO ¢
2, DATE : _
3, Payatle at: Guwahati,

12, LIST OF ENCLOSUR_ES :
As stated ir the Irdex,

Centd,..



VERIFICATION

1, Sri pradip Kr. Boro, Son of Sri Moti
Ran Bere, a;gecl ab::ut' 25 yea;rs, by profession Un¢mployed,
Residert of village ardP 0., Malmura, P, S,. Targla ,
. Di strict Darrarg éo he‘reby §cleran1y affi:jr:1 and

verify the statements mede in paragraphs | , R 34t

= {70 1= are true to ny

krewledge ard these made irn paragraph:} 4-2 4-5 £ 47
4-2, 49 4 S A il are alse true to ry
legal advice »and the rest are my hunble subnission
before the Hon'ble Trivural I have rct suppressed any

raterial facts of the césc.

Ard T sign this verificaticr er this
th day of August, 2004 at Guwahati.

So7 prme&/v Rurtad. 3055

SIGNATURE
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Board of Secondary Education, Assam, Guwahati

ADMIT
/Q el mea/z, @ 970 -

Son/daughter of Aot Roam._ 1070 .
Roll N 6......lpd S NO. e e Bt ~
To * the ngh School  Leaving Certificate Exammatlon 1996 to
commence on Friday, the 15th March, 1996 |

- .<His/Her. Date of Blrth is......2/=l2x ?8

LA B
LB - . . . MIL or its altcmative © Elccuvc
S.QBjCCtS for Examination :— @ 0(. l . ; H/\/ Z
- | ( Morning—Fr .
Note :~Hours of Examination :- \ g—From9 a.n. to [2 ncon

/ Afternoon—From [-30 p.m. to 4-30 p m.

N.B.~—Any alteration madc in the cniries on this Admit Card without the authority of the Board renders

the candidate liable to 's‘qnuiiﬁcation for sitting at this or any subsequent Examinations,

Countersigned /
\ . QS e Sd/- B. C. Goswami

OfPcpr-in- chal h‘% Wwoeeo vt L Controller of Examinations

[V N .
Asstt "Officer-—or- rge $° "/ ," YBozrd of Secondary, Education, Assam

(omce ) W*‘“ » R Guwahati-781021

I 'h@p ' ev'p

RS Coa
n M‘m*.;.- .
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-
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ANNEXURE - 2
s/ T
GOVERNMENT OF ASSAM
Distriet Employment EXﬂharge,Margaldai
Departmert Excharge & Enmploymert
(Idertify Card) ( Reviged

Category SC/BT/OBC/PH/Ex,S/TC/ExX,TT,

Name ¢ Sri Praiip Kr,Bero

Date of Birth ¢ 31,12,78,

Date of Bcgn. : 2,4,02

Regn,Nc, 686/2002 .

Qualifiecation s H.S,L.C, Passod

N.C.C.Code Ne, XoI. 10,

Occupation ¢ x

Preminent Idcrtificatior Mark s x

Sri Pralip Kumar Bere

CSigrature of Applicant (SEALY 83/- Illegible
' Enploymert Officer

8d/-I1legible, Digt EMplcynert ExchargegMangalde
(Sealg ’

Next Rerewal Date : April, 2005



N
ArirrExuRESZ &~ ,

S
Sl

B

Gr - Bang o,

-y L s B dip
o | Slo Motk Ram bapne

. w € Po - — va\"““m '
1% BT ~ : o

(A=Fhy grozs, 3‘#??.784()3]' w"/\%

Supdt. of Post ., DEPARTNENT OF PCSTS
73&TTHHF’)'Vm70n,‘*~-n;p-781qn, ‘ hh

Fljam To
No. Mg —B8lch—T" Dated at ~'.§€2>P._VL."'.\... the,‘.?.\."’.\.\.o.?

‘ . Sub:. APP?intment, to the post ofGLDS' %PMMQLNMQB!

[ ‘ . In connection with appointment to the above post,

ﬁ 4r name has been Sponsorddby the exployment exchange, Yow may -
submit your application ‘in .the enclosed form, complete in %§} C
‘i‘e%pec‘b{;, which should reach this office on or be:.‘are.'}.w.\, H

The application should be 2 submitted. in closed cover only, - duly
Superscribed in bold lettera as 'APPLICATION FOR THE POST OF

B4/ EDSRi; M AVNOIATL Q. . . . ... BO/BBS*, Incomplete applieation,
application without brescribed enclosures and application rec-

¢ived after the due, date will not be entertained, . :

24 - The appointment is purely temporary and in the
ratu. of a contract liable to be terminated ‘by the competant
authority at any time with osne month!'s prior notice, The work

is part-time for a period of 3-%5 5§ hours a day and the appoaint-
went will not- confer any right on the candidate to5 clain any .
regular full time post ix the department. The post carries time
related continuity allowance of IS.L&.‘B:O/J’.‘. Plus admissible DA.

3. Any kind of iniluence brought by the candidates
regarding '‘appointment will bLe considered 03 a disqualificatimn.
.o corrgspondence attempting to influence the selection pro ;-
Will be entertained, - o ,

4. ELIGIBILITY CONDITIONS: I |
( XXz To be fUITifled as on the last date fixed in the

original notification i,e..iveesessr..)

(1) AGE: —
' Above 18 years and below 62 years of age as
on the last date for recéipt of applications,

o (dd) MINIMUM EDUCATIONAL QUALIFICATION:
© .- HSLC/X standard pass.

! . No weightage is given for higher qualification,
- . However this does not bar the candidates with
Bigher qualification from applying for the'post,

(1i1) RESIDENCE:. : v | Ny

' ~ Candidates b€longing to places other than Post

Office village, can also apply for the post

and 'sueh candidate should shift the residence

~ to PO village in the event of his/her selection,

“" " The selected candidate should produea a proof :
to that effect within the date prescribed by v

the undersigned, after selection,

(iv)  ACcoMODATION: -
+  The .candidate selected should provide free
accommodation to house the Post Office,

, (V) INCOME AND PROPERTY: '
w?“ w _ (a) The candidate should have an independent

ANV P e Source of income fou his/her livelihood. In-
- *’Q\W‘ eome ecertificate in candidate's own name

|
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(indicating Cclearly the source of income) issued by Revenue/
competant authority should be fumished in, enclosed proforma, -
Income in the name of guardian/other will not make the candide. 1
eligibld for the post, Only such candidates.who fulfil this
c¢ondition and all other eligibility conditions, will be eligible
to apply for the post, : L

Yropefty in the name of candidate only, should be enclosed,
5ointuproperty 3r‘hereditary:property not transferred in the
namie $f the candidate, will not be considered as property in the
name 3f the candidate, The landed property/immovable assets ‘
purchased/transferred in the name of the candidate subscquent
to the submission of application but before the Last date for
recﬁiut of applications, will be ‘considered only -if the copy

of reoord of rights as mentioned above, and incohe certificate
1ssued by competent authority indicating .the income from such
property, are submitted to reach the undersigned on or before
theﬁla%t date fixed for receipﬁ,o; applications,, B

|

(Vi} . Thg candidate should not be an elected member >f the
panchayat/other statutory bodies, Co

(vii) The candidate §hould not be :an ‘agént of LIC or other
insurance/finance companies, : .

5. LICUMENTS To BE ENCLOSED:

Coples of the following certificates/documents shovl.:
be enclsed t5 the applicatian,invariably. If any of these ~ -, .
closures listed below do not accompany the application, the .
application is liable to be rejected outright, The originals
need not be sent, They may be produced for verification when
called for, - ' . :
e - (1) School leaving certificate or certificate
Tegarding date of birth,

(11) Mark sheet of HSLC(and higher qualification o
o if any) . C '

(ii4) Castefcertificbte issped by the Db/cﬁmﬁetent

! authority in the enclosed proforma, (in case
of candidates belonging to SC/ST/0DC),

Record of rights of property(if propérty‘is

in the name pf:candidate\bnly."If no such -

- propirty.exists,~this enclosure is not insisted
upon , :

(v). Incomefcortificate in the name of candidate
- -1ssued by Revenue/competent authoxity in. the
enclosed proforma) - - ’ :

(vi) . Two character certificates issued by prominent
Jpersons 3f the locality, C

6. SELECTION PROCESS: _ L

’ >, Selection will be made on merit among the candi;
dates wh3 fulfill all the prescribed eligibility conditions, Thd¢
closed covers contoining applications will be opened in this
office by the undersigned on | .LQT&DQ\;..Q..«.¢ in the presc -
of all such candidates Who may be present. All the candidat.
12ay participate in this process personally and their represci;
tatives will not be allowed, Bcfore opening.the covers/applica. .
the candidates bresent, will be explained about the eligibility
condhtiunﬁ/preferential condition/selection brocess once ¢ _ain,

'
!
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P salestion wonll be finalised in the presence of candld
and the name of selected candidate would be notified then ¢
there nd the letter of selection would be issued %5 the sel’
ted candidate, Thereafter, thé other pre-appointment formaliw,
such s vewificationh of roumento,.mcdical examinatiodn, collec 2T
of pre-appointment pdpers ete, would 1 completed, The sél .. tian/
L odntnent would be provisional till Vomwlrtion of police-
“31flﬁﬂt1‘n and also subject to the conditims as mention. d in

provisional appointment letter/order.

7 I any information fumished by the candidate is found
Tv‘be flse at a later date, the selection/appointment is liable
topbo tominatod apart from srim? ‘Nnal prare~atlon, :

' ! .
B I

1, Proforma of appllcqtiJn.

Enqp
of caste certificate(Wherever applibable)

"

2. Frofomrma
3. Eroforma of incomr certificate.

AT .J} .
\,‘\ d Simature : 1AL
b -»‘g@' Nesignationm e TOT aroRs, & nqATR4001
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MARKS SHEET

(o

Yt SR,

GUWAHATI 781 021

Date : 10-07-1996

CORE SUBIJECTS ELECTIVE g
Languages in NE
. < Second Language . , GENERAL ry . .
, [ g : SCIENC . OCIAL STUDIES ", y . S
' First Language Bd Licu of first ENGLISH GENERAL SCIENCE MATHEMATICS S0¢ Tub er-/ With Practical g =
. Ianguage =23 £
‘ = =
. . < =
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3 59 50| 109 hyl23) 6% |21 | th |35 [23110] 3F |42d23/ 465 |3p - 2h3 i |—
+10 +g 14,8 | —
) Wor!-E Expericnce Grade denotes: ) o Full/Pass Marks HOME SCIENCE/ Full /Pass Marks ,
Marks entered Marks compa red A—Fxccltent SERICUL TURE: AGRICULTURE:
E}—%—_‘vm& Theoretical 02 "heoretical 66 13 \
T e — . - P —Fair I'ractical 36 9 f-actical 10 1 H
7 ../é-—-——, N s g //"‘f D—Average CRAFTS: IANCE, MUSIC & FINE ARTS: & o I o 3
<= — \ L E—Foor {needs improvement) Theorctical 50 "beorelical 30 9 )
. Date NP Dat Practical 6018 *aclical 0
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ANNEXURE - &
APPENDIX'B*
FORM OF CAST CERTIFICATE - SC/ST

" This is to cerfify that shri Proiip Kumar

Bore Son of Sri Mati Ran Bere of village/tewn

in Distriet Darrarg of the State of Assanm bleorgs te
the 8,T,which is reccgrised as a Schedule Caste/
Schcdule Tribe urder |

The Crrotitutiﬂr(Schedule Cas tes) order, 1950

The Censtitution (Schedule Tribes)Order,1950

The Constituticrn(Schedule Castes)(Unicr Territcry)
Order, 1951

The Ceorstituticn(Schedule Tribes)(Uricr Territory)
Order,l951

as amerded by the Scheduled Castes and Scheduled Tribes
sts (Modification)order,1956 the Bembay recogrisaticn
Act 1960, the Punjab Recogrisatior Act,1966 the State
of Himachal Pradesh Act,1970, the North-Easterr Area

‘(Re-orgarisaticn Act,1971 ard the Scholule Castes

ard Schednled Tribes Orders(Arerdnmert)Act,1976,
The Cenatitutien(¥ Jamnn & Kashmir)Scheduled Castes
order 956 , |

The Constituticr(Ardamar & Niecbar Islardsz)Schedule
Tribes Order,1959 as amerded by the Schedule Castes
ard Sghcﬁuled Tribes Order (Amerdment Act) 1976.
The Censtituticrn(Dadra ard Nagar Haveil)Scheduled
Castes order,1962 , |
The Cv.gtitutirr (Dadra ard Nagar Haveil)Scheduled

~Tribes Order lo62,

Conitd,..



The Corstitution(Perdicherry)Schedule Castes Order,1964
Thc Cerstitution (Uttar Pradesh)(Schedule Tribes)

Order , 1967 _ |

The Cerstituticr (Gea,Damar & Diu)Scheduled Castes
Order,1063

The Ccnstitutlon( Goa,Danar. & Diun)Schoduled ® Tribes

Order 968 |

The Cerstitutiocrn(Nagalard) Scheduled Tribes Order,1070
2, Shri Predip Ktimar Bero and/cr/his/hgr family
ordinarily reside(s) in village/Town Malmura cf Darrang
Dist, Division Mangaldcl ef the State /Unicr Territcery

cf Assan,

Place »
Date :: | Sigrature \
| ' Desigration(with seal of office
~ &/-I1llegible State
(Seal)

Uricr Territery ‘

NOTE : The tern crdirarily resides used here will have
the same (sie,) scetion 20 of the Represertation of
the people's Act,1950, ' |

Please delete the words which are rot applicable to

be sigred by

1, Distriet Ma‘a,gistmte/ﬁiditional District Magistrate
Cellecter Deputy Commissicrner/Additicral Deputy |
CommissicnerMeputy Collecter/First Class Stiperdiary
Magistrate/City Magistrate/Sub-Divisicral Magistrate

Contd,..



,r;Z/? -
-3 .
ret bolew the rark of Ist Class Stiperdary Magistrate

Taluka Magistrate/Exccutive Magistrate/Extra Asstt,

Cecpmnissicreor,

_ 2, Chief Presidercy Magistrate/Additioral Chief

Preosidercy Maglstrate/Presiderey Maglistrate,

3. Reveriue Officer rnet beleow the rank cf Tehsilder
4, Sub-Divisieral Officers of the arca wher the
cardidate ard/or his fanily rermally resides,

5. AMniristratcr/Scerctary to Admiristrater(siec...)
Officer (Lakshiweep Islard), '
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ANNEXURE - £
Trar.slated Cepy
Certified copy of Jamsbardi for the pericd
1976-77 of village Malmura,Manza Majikuchi |

Ne.of patta Name of Pattalar Dag Area Class Rev, L,T, Remarks
gli_____ggg Father's rame, FNe, of of
j residerce, Dag lard_ __ _

I Cilass Area
78,78 80 1, x
81

2, x
3, Sri pPraiip 11 1B, Bari 1B, 2.30 5.32
Kr, Bore '
S/6,.8r1 Meti - 4K, 4 K,
Ranm Bore
6 L, 6 L.
(Kha) A3 per crder dated 15,3,02 of the Circle

. Officer in the chitha the rame of Sri Praiip Kr.Bere
S/¢.8ri Mati Ram Bere is nutated in Dag Ne., 11 to an
extert of 1 Bigha 4 Kathas 6 Lochas of lard or the
relinduishrent by Sri Mati Ram Bere,

8/-Lehit Bere 83/- Illegible

31, 10,03 27.3.02
Copiest Compared by Certified tc be true cecpy
sd/-Illegible 8i/- Illegible s1/-I1legible
' Reverne Sheristadar
§1/-10.11,03

s """.‘ . ' ,ﬁ‘
¢S et
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- ANNEXURE - 7
( Rourd Seal)

A-5 Goverrnert of Assam
0ffice of the Circle Officer Khoirabari Rcv.Circie,
Khcirabari,

Ne, 456 : Dated 19.9,03

| Or the strerngth of the Certificate/
Report of the Chairman;villgge Panchayat/village

’Acconntant/Revenuc Irgspecter this ts te certify that

the Arrual ircome of Sri Pradip Kumar Bore ser of
Sri Mati Ram Bere resident of village Malmura urnder
Majikuchi Mauza ir the district of Darrang as

fellews

Pegari Rs, 3000,00(three thousand) orly Total
Rs 3000,00 (Rupees three theusand)
This certificate is issued fer the

purpese of apply for service crly.

si/- Illegible
19/9 ’

'~ Cirele Officer
Khoira% *§ Rev, Cirele

Kheirabari
( Seal)
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AVNEXURE - Q- &
| Type Copy
0ffice of the Prircipal of
Nackata Milan Highcr Seccrdary SchoplvP.O.Naskata,i
Dist Kamrup (B,A,C,), Assan,
Date : 22,9,03

CHARACTER CERTIFICATE

Certified that Sri Praiip Kumar Bore
sor: of Mati Ram Bere of village Malmura, P,0,Malmura
ir the district of Darrarg was a student of Nackata
Milar Higher Seccrdary Schocl, o

Az far as I krow hin/her/he/she bears
geed neral character,

I wish him suceess ir 1ife,

§1/-I1legible,
- Prircipal .
Nackata Milar H, S, Scheol
(0ffice Seal)
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ANNEXURE - @ -b

T ranslated Cepy
CERTIFICATE

Certified that Sri Pradip Kr. Bere,

 $/o. Matiram Bere is a resident of village Malmura

urder Mauza Majikuchi,
‘I wish hin success in futuare,
§i/- Sri Taposwar Kachari

5.11,08
Illegitle

@ e ————— A —— e A somm.. s e o g . =



ANNEXURE - q

Deptt,cf Post Drdia
Office of the Supdt,Past 0ffice Darrang Divisian,
Tezpur - 784001

Nc, 112/88/Ch-1
Dated Tezpur the 14, 10,2003
Te,
%ﬁgigéggig %ggéﬁgg Circle,Khairabari,
Sub s Corfirmaticr of lard holiing by cardidates
for seilectior as Extra Departnerntal Agerts,
8ir,

Lard heldirg partienlars furnished by the
fellowing cardidates in correctior with Sclecticn as
Extra Departmerntal Branch Past Master are apperded
belcw, _

Kirdly favcor this office with a confirpation
repert if the lard as scheduled below ageirst their
ranes are actually held ir their cwn ranes,

Nane_cf cardidate ~ Particulars ef lard

1, Sri Praiip Kr,Berec Village Malmura
Manza Majikuchi
S/c, Sri Mati Ram Bere Patta No, 80,Dag Nec, 11l lard
peasurinrg l(cre) Bigha 4(four)
Kathas 6( six) lechas,

2. Sri Baidysrath Kachari Village Malnmura
S/0.Late Bhogl Ran Mauza Majikuchi -
Bore . Patta Nc,1l4,Dag Nc, 671
Lard 3 Bighas 4 Katha
18 Lechas,

Yeurs faithfully,

/- Illegible,
Supdt,of Pest Offices
(Office Seal)




- ANNEXURE - | QO
(Brarslated Cepy)

Govt,cf Assan
0ffice of the Circle Officer,Khairabari Rev,Circle

Khairbdbari,
Ne, KBR,,(sic)/505 Dated 31,12,03
Te, B )
The Superirterdert
Deptt,of post cffices, Tezpur
Sub s: Lardhcldings irn the rame of 1) Sri Pradip
Kr.Berec, S/c.Matiran Berc 2) Sri Baidya -
Nath Kachari, S/¢,Late Bhecgi Ranm Bere,
Ref s Your letter Ne, 112/88/Ch-I dated
14, 10, 03
8ir,

With respect te the abeve subjeet ard
refererce respectfully it is submitted, .

1, Sri Pradip Kr.Borc/S/c.Sri Motiram Boro
is the absclute cwrer of lard measuring 1 Bigha 4
Kathas 6 Lrchas ceovered by Dag Ne, 11 of K, P, Patta
Ne. 80 of village Malmura, Manza Majikuchi ard he is
pessessing the 3aid lard,

2, ’ Sri Baidya Nath Kachari, S8/o,late Bheo
Ran Bere-is heliing jeirtly as ec-cwrer with his twe
brothers lard measuring 3 Bighas 4 XKathas 18 Lechas
cevered by Dag Ne, 671 of K, P, Patta Nc, 114 of
village Malmura, Manza Majikuchi ard pessessing
jeirtly,

This Is the repert for faveur of yeur
irformaticr,

Ycurs sircerely

81/- Illegitle,
30. 12,03
Circle Officer
Khairabari Rev, Cirecle
(cffice seal)

g = g T

.
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GUWANATI

@UPL'CATE; HSLC (Repeaters)
.'71(0” R. —353 ........................................ No. (Qg

a Private Candidate, has secured marks as detailed below, in the High School Leavin» Certificate (Repeaters) Examination. / q Ci 5

CORE SUBIJECTS = CLECTIVE
‘Languages in Second La GENERAL ) : : =
First Language ' i econd Language N SCIENCE ENERA 30CIAL $TUDI /.~ | ™ With Practical ~ £ =
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Q< = v z v o wn S v ! =) = =Sz S
=4 o =4 o x v o= o4 o<t o~ ol 4 o A = = & o z = o
oS ot — & T3] - = - o w - S - = 7L =
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e K e 1 A—Excalient. SERICULTURE: - AGRICULTURE : , / \
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C—Fuir CRATTS 09 DANCE MU SIC & FINE SEers o -
- . JRAVIN .. NCE, MUSIC & FINE ARTS : :
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| ANNEXURE - (2
(Translated Cepy )

Te | '
The Superirterdert cf Pest 0ffices,
Darrarg Divisicr,Tezpur- 784001

Sub s Applicaticr for re-cxaminaticn of the
certificates ard appeirt the fit
cardidate for the pest of BPM/Malmura
Brarch Pecst Office,

Date ¢ 1,6,04.

sir,

It has come teo our kreowledge that cre
Sri Baidya Nath Kachari has beer appointed by the
departmert irspite of his urnfitress to the post,
Ir the educaticral certificate the rame of Sri
Baidya Nath Kachari has bcer shewr wrerngly ard as
per the repert cof the eircle cofficer,Khairabari
reverue circle there dces rot exist lard ir his
ramc as the absclute cwrer, The percertage cf marks
ottaired ir the HSIC examiraticr by Srl Baildya
Nath Kachari is much belew thar the cther cardidates,
The pecple cf the Malmura village has expressed
surprise to such appeintmernt,

Sc it i3 hereby requested te re=examine
the educaticral certificates ard appeirt the fit
cardidate at the earliest, Failirg which we would
be cerstraired tc approach the ccourt of law,

Yecars sircerely,

1, Sri Fuleswar Basumatory
2, sri Pradip Kumar Bere

¥111.& P, 0, Malmura
Dist,Udalguri(BTAD)

O
\P



